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I m c  ot Licences to Mrla Gronp of 
FinnsS

3SM. Shri Madhn U m r e :
8hri S. M. M i :

Will the Minister of Industrial 
Dcyelepraent and C o n p u j Affairs be 
pleased to state:

(a) whether it ia a fact that the 
House of Birlas adopted a deliberate 
policy of pre-empting Ucensable capa
city;

(b) whether it ia a fact that nearly 
half o f the licences granted to BU M  
have remained unutilised and whether 
this has resulted in shutting out other 
entrepreneurs from industrial devalop- 
ment; and retarding Industrial growth;

(c) whether any penalties have 
been imposed on the House o f Birlas; 
and

(d) if so, the nature thereof?
The Minister of bdaatrial Deve

lopment and Company Attain (Shri
F. A. Ahmed): (a) to (d). Presum
ably, the question has a bearing on 
certain observations made in the 
Interim Report on Industrial Plan
ning and Licensing Policy by Dr. R. K. 
Hazari. This report is still under 
consideration. However, Government 
have decided to appoint an Expert 
Committee of non-offlcials to enquire 
into the working of the industrial 
licensing system during the last ten 
years to examine, inter alia, whether 
large industrial houses have, in fact, 
secured undue advantage over other 
applicants, to what extent the licences 
issued to such houses have been 
actually implemented and whether the 
failure to do so has resulted In the 
pre-emption o f capacity and the shut
ting of other entrepreneurs. Further 
action would depend on the findings 
of the Committee.

Titanium Plant In Kerala

MM. Shri P. X . Dee:
Shn X . P. Singh Dee:
Shri Dhlreadranath:

Will the Minister of lodasfertal 
Development and Company Affairs be
pleased to state:

(a) whether a Titanium Plant is 
coming up in Kerala and whether 
licence has been given for the same;

(b) the estimated coat of the plant 
and the foreign exchange Involved;

(c) the purpose for which Titanium 
is used and how much 1s imported to 
this country; and

(d) how much foreign exchange 
will ha saved by this indigenous 
manufacture?

n e U h M s r  af M aa fcM  B m l ^  
m M  and Ciaapaay ACata (Sttt W. A. 
Ahmad); (a) Two prnpnsals had bean




